STATEMENT SHOWING THE INFORMATION WITH REGARD TO CASES PENDING AGAINST M.Ps. AND M.L.As. (INCLUDING FORMAER & SITTING) IN THE STATE OF ANDHRA
PRADESH IN THE COURT OF SPECIAL Court FOR TRIAL OF CRIMINAL CASES RELATING TO ELECTED M.Ps. AND M.L.As., VIJAYAWADA, AS ON 31.08.2024.

Date of Stay if Expected
o Date and : T Date of i
e District Name of Court| Case No. Pidings Number of Dfengs Ma).umum i Framing Present Status e e it o.f
No. Former Alleged Punishment Charge- Higher | completion
F.LR. Charge ‘
sheet Court of Trial
1 2 3 4 5 6 7 8 9 10 11 12 13
Stay of all further
proceedings granted by
Imprisonment for Honourable High Court in
J.M.F.C. CcC Former 01.02.2009, | U/Sec.188 Charges
1 | Ananthapuramu : i ' | 6 months or fine | 30.08.2009 CRL.P.N0.627/2020 on Stayed
Gooty 43/2018 M.P. |Cr. N0.20/2009 | 283 of IPC. e Bl not framed. 05.10.2020.
NBW is pending against
AB.
b U/Sec.143 ;
Sitting & " | Imprisonment for
J.F.CM., cC 21.07.2007, 188, 447, : i
2 | Ananthapuramu Rayadurg. 50/2018 Former Cr. No.34/2007 | 186, 506 riw 7 years or fine or | 23.09.2009 | 05.01.2023 Trial Schedule Fixed - 3 months
M.L.As. both
149 IPC
For Trial. Stay of all further
e Imprisonment for proceedings granted by
3 |Ananthapuramu IiaF:d?JAr 5 1?2% 18 f’/;tth'g Cr21N(<))73253ggo7 U/Sfeltl::;gSS 2 years or fine or |31.10.2008 | 23.06.2014 | Honourable High Courtin | Stayed
y 9 TASE 7 i both CRL.P.N0.2671/2018 on
12.03.2020.
For Trial. Stay of all further
£ Imprisonment for proceedings granted by
4 |Ananthapuramu ;'F 'Ca':'r" 52?2% i S|vl|anf\ C?3N?>75269%67 U’fﬁ;g“ 2 years or fine or |31.10.2008 | 23.06.2014 | Honourable High Courtin | o
et o o ' both CRL.P.N0.2667/2018 on e
12.03.2020.
i : Imprisonment for : : ;
AJ.F.CM., Sitting Private U/Sec.500 For Continuation of Chief
5 | Ananthapuramu Hiinadinat CC 2/2019 MP. Complaint of IPC. 2 yearsécc))trhﬁne or [12.02.2014 | 16.06.2023 of PW1. - 6 months
Interim Stay of all further
U/Sec.143, |Imprisonment for Proceedings granted by
6 |Ananthapuramu fnp;;t': .Cﬁ’\rﬂéﬁ 07‘/32%23 il 23;g?2.§g§2. 341 rfw 34 | 6 months or fine |24.02.2023. ngthfar; Joss | HonbleHigh Courtin | o
i s of IPC. or both "| Crl.P.No. 7854/2023, dt, P
10.10.2023




: Date of Stay if Expected
- R Date and % Date of
ot District Name of Court| Case No. Seey Number of Offsnce Ma:':imum fing Framing Present Status it il e °f
No. Former FIR Alleged Punishment Charge- Cha Higher | compietion
rade sheet - Court of Trial
1 2 3 4 5 [ 7 8 9 10 11 12 s - B
Imprisonment for
J.F.CM., cC Former 04.01.2021. | U/Sec.353, . Charges -
7 | Ananthapuramu Tadipatri 04/2024 M. 01/2021 506 of LP.C. 2 year Bo;t:me or 131.01.2024. ot Nas: Summons Pending - 1 year
o 25.05.2018, | U/Sec.341 |Imprisonment for
8 Kadapa : é:osd?ltm 17?2320 ?/:tﬁnpg‘; Cr. & 188 of | 6 months or fine |31.12.2018 | 21.02.2024 Part Heard. - 3 months
7 | No.206/2018 IPC. or both
Sittin Stay of all further
JECM cc M Pg 11.04.2019, | U/Sec.323, |Imprisonment for Chaisa proceedings granted by
9 Kadapa Kan.1a.la. un",am 21/2020 (Ré' .a Cr. 324, 506 r/w | 7 years or fine or |20.10.2020 SF fra?ned Honourable High Court in | -Stayed
P ; Sabjr):a) No0.100/2019. | 34 of IPC. both | Crl.P.No. 3219/2022, dt
28.04.2022
U/Sec.143,
147, 188,
JFCM cc o 14.04.2016, 353, 451, | Imprisonment for
10 | East Godavari Ala.m'ur” 11/2020 M.P Cr. 427 riw 149 | 7 years or fine or |27.10.2018 | 15.07.2023 |  For further Arguments. - 1 month
. " | No.57/2016. |IPC & Sec.3 both
of P.D.P.P
Act, 1984.
U/Sec.188,
143, 447 :
14.04.2016, | 440 | IMmprisonment for
11 | East Godavari JELM, £0 aner Cr. Sel iy 149 7 years or fine or |127.10.2018 | 15.07.2023 |  For further Arguments. - 1 month
Alamuru 12/2020 M.P. IPC & Sec.3
No.58/2016. both
of P.D.P.P
Act,1984.
% Imprisonment for
. | 1AJF.CM., cC Sitting 26.08.2019. | U/Sec.353
12 | East Godavari Palakol 31/2023 M.LA 257/2019.  |riw 34 of IPC 2 yearigtrhﬁne or |27.05.2022.{07.03.2024. Part Heard. - 6 months
L;/ZS: C51)767‘ Stéy of all further
: ' | Imprisonment for Proceedings granted by
13 Guntur PASSs clcc anoonl MEA. | 13.07.201, L 1BC Bl sualt Sl 100016 90 18 S00a kb e High Courtin | Stayed
Court, Tenali. (Present) | Cr. N0.45/2011 | Sec.125(A)
both Crl.P.No. 4973/2022, dt
of R.P Act,
1951 12.07.2022.




b s niiat Date of Date of Stay if Expected
k. District Name of Court| Case No. Sisting/ Number of Kifighce Ma)_umum g Framing Present Status af'y i ue o.f
No. Former Alleged Punishment Charge- Higher | completion
F.L.R. Charge .
sheet Court of Trial
1 2 3 4 5 6 7 8 9 10 11 12 13
S/s of A3 pending.
U/Sec.499, Simple Stay of all further
; IVA.C.MM, CcC Sitting Private 500, 501, |Imprisonment for Charges proceedings granted by
14 [ Kishna Viayawada. | 33/2018 | MLA. | Complaint | 502rAw34 |2years orfine or | %9032018| oy tarcy | Honourable High Courtin | Sta¥ed
of IPC. both CRL.R.C.N0.294/2021 on
28.04.2021.
U/Sec.143,
145, 188,
o 12.04.2019, 153-Ar/w  |Imprisonment for
15 Krishna '\\;i.;\gxz"; 27?2%23 i;'“l'_”g cr. 149 IPC & |5 years or fine or |18.05.2023 | 15.02.2024 NBWs pending. . “mpogihi
jay : 5 No0.339/2019 | Sec 32 of both
AP Police
Act.
U/Sec.143,
145, 188,
s 11.04.2019, 153-Ariw | Imprisonment for
16 Krishna ':/’i.‘;'zxg"; 28/C2%23 SN'I":_"X cr. 149 IPC & |5 years or fine or | 18.05.2023 | 15.02.2024 | O gf:n‘:’l’rf; ﬁCc;P'C' g ‘r:]po:;hi
jay . 5 N0.342/2019 | Sec.32 of both :
AP Police
Act.
U/Sec.188,
i 24.03.2019, |143r/w 149 | Imprisonment for
17 Krishna '\\2.’2'2"2’;2’;' 29(/:2%23 Slv'lttl'_”f\ cr. IPC & Sec | 6 months or fine |18.05.2023 | 15.02.2024| FOr gjgﬁi:;gﬁp.c. : zﬁ);‘:hi
jay : % | No.276/2019 | 32 of AP or both ’
Police Act.
il 20.03.2019, | U/Sec.188 |Imprisonment for
18 Krishna '\'/gca'x;é'; CC 8/2024 ?V'I“L“ﬁ cr. riw 34 of | 6 months or fine |29.04.2019]12.08.2024 | F°r A:gf:srzgce oF k ;potn"thi
1ay : = No.148/2019 LP.C. or both ;




s{' District {Name of Court Split op Main Case No Ll;é:::xf Qffance P "mhmmum D;;::f FDa:'Of Present Status as:;ybi E;me ‘;d
No. Case No. : of FAR. Alleged umst Charge- g\a ng . Higher |compietion
i sheet il Court | of Trial
1 2 3 4 5 6 7 8 9 10 11 12 13
CC No.69/2018
(The Case against A:48 and
Spl:rg;nlu; ot A51 was Split up from CC
Crirninal No.69/2018 and Numbered as Iiprisonme
Cases relatin cc C.C.4/2023 on 22.02.2023. A1: U/Sec.143, #t-foc's Summons of A48 | Split up
13 Krishna 9 Gottipati Ravi Kumar, A2: = 341, 188 riw - - and A51 are from CC
to Elected 04/2023 ; months or :
Kakani Govardhana Reddy and 149 of IPC. pending. 69/2018.
M.Ps. & : : : fine or both
M.LAs. A3: Poluboina Anil Kumar
Vijayawa('ia Yadav, Sitting M.L.As. in Main
7 Case, the main case is Pending
for Arguments.)
Spl Court for CC No.10/2019
Trial of (The Case against A7 was Split UiSec.9(2) |
Criminal up from CC No.10/2019 and orARS At | imprisonme e
20 Krishna Cases relating cc Numbered as C.C.06/2023 on a:f o e;‘ nt for 3 NBW pending P ;)n'lu (l;Fc’;
to Elected 06/2023 | 14.03.2023. The Accused No.8 5 s tty months or s = against A7. 1012019
M.Ps. & is Chintamaneni Prabhakara Bgrg(;jalns d fine or both .
M.LAs., Rao, Sitting M.L.A in Main Case, i : sla’;\ A
Vijayawada. the main case was disposed on e A
CC No.11/2020
Spli_g:[ugtf foc (The Case against A:91 was UlSec.188
b Split up from CC No.11/2020 oo .
: Ceiminal and Numbered as C.C.10/2023 143, 147, fImprisqame Split u
21 Krishina Cases relating Ccc 15.05.2023. Th : A' d 2 353,451 r/w| ntfor2 Charges | Summons of A91 fr:m C%
to Elected 10/2023 o s s Igeceuse 149 IPC & years or not framed. pending.
M.P No.1 is G.V.Harsha Kumar, 11/2020.
Ps. & - M.P. in Main C th Sec.3 of | fine or both
M.LAs., Qrpier WL I ol Lase, e P.D.P.P Act.
Vijayawada. main case is pending for
Arguments.)
CC No.12/2020
SpI.TS;ug for (The Case against A:91 was U/Sec.188
i Split up from CC No.12/2020 e, A
Cominal and Numbered as C.C.11/2023 143, 147, { Imprisonme Split u
22 Krishiia Cases relating CcC 15.05.2023. Th . A. d 5 353,451 r/w | ntfor2 Charges | Summons of A91 fropm C?:
to Elected”| 1172023 | 9 19.99.2043. Ihe Accuse 149 IPC & | years or not framed. pending.
M.P No.1 is G.V.Harsha Kumar, 12/2020.
Ps. & E M.P. in Main C th Sec.3of | fine or both
M.LAs., omereramvan base. he P.D.P.P Act.
Vijayawada. main case is pending for
Arguments.)
CC 2/2019
Splfg:lu; - (Case against A3 is Split up
Pl from CC 02/2019 and .
Criminal Imprisonme :
23 | Krishna | Cases relating ce Numbered as CC 13/2023 on 5 U/Sec.500 | ntfor2 Charges | NBW pending frsopr:"t g%
to Elected 13/2023 | 16.05.2023. The Accused No.2 of IPC years or notframed.|  against A3. 212019
M.Ps. & was Form_er M.P by name. fine or both ;
M.LAs., Nimmala Kristappa, The main
Vijayawada. case was pending for Cross of

P.W.1)




Date of Stay if | Expected
si sty | UM ] omence | Maximum | fiiln e by anyby | time of
: District Name of Court| Case No. 9 Number of : 9 Framing Present Status il e O
No. Former Alleged Punishment | Charge- Higher |completion
F.L.R. Charge ;
sheet Court of Trial
1 2 3 4 5 6 7 8 9 10 11 12 13
U/Sec.143,
147, 148,
302 riw 149
Prl. District & 15.03.2014 of .LP.C. Death or
24 | Kurnool wossions - lsc 1meat| FOE cr. and - [meneonment o 40 2014 | 14.07.2025 |FOr heating futther | _ 1 month
Judge, M.L.A. Sec.120(B) | for life and Arguments.
No.119/2014
Kurnool. of IPC and fine
Sec.25(1-
B)(b) of
Arms Act.
HAJFCEM. ]! cCc | Forler | Private | U/990420 " limprisonment Charges | NBW Pending
25 Nellore Nellore 49/2018 M.P Complaint 492, 506 riw [for 7 years or | 18.03.2014 not framed against A3 z
; g . 34of IPC. | fine or both : 9 '
s g Imprisonment
IVAJF.CM, CcC Sitting Private U/Sec.500 :
26 Nellore Nallors, 24/2020 Mis Complaint LP.C. for 2 years or {26.11.2019| 31.08.2023 For Trial - up to 1 year
fine or both
Stay of all further
proceedings
= U/Sec.171- |Imprisonment granted by
AJ.F.CM, CcC Sitting 28.03.2019. Charges :
27 Nellore : C, 188 riw | for 6 months Honourable High | Stayed
Kavali 11/2022 M.LA 49/2019. 34 ofIPC  |or i oF Both 22.05.2020.| not framed. Coult b B NG,
1258/2023, dt
16.02.2023
U/Sec.120(B
), 143, 341,
435 riw 149
IPC and :
e Siting | 01072014, | Secaof [imprisonment T H'gphef;‘;g iitay
28 | Prakasham Clideiicy SC 5/2019 M.LA Cr. PDPP Act |for 7 years or |28.10.2016 not framed. | Crl.R.C.No 307/20 Stayed -
No.152/2014 and fine or both
21, dt: 29.04.2021.
Sec.7(1) of
Crl. Law
Amendment
Act




Date of Stay if | Expected
s Date and > < Date of .
ol District Name of Court! Case No. Sitting/ Number of Ofiance Ma)‘umum fing Framing Present Status af‘y By Hps of
No. Former Alleged | Punishment | Charge- Higher |completion
F.IR. - Charge 1
sheet Court of Trial
1 2 3 4 5 8 7 8 S 10 11 12 13
iVA.C.M.M., Sittin 25 05.2019 U/Sec.294- |imprisonment
29 |Visakhapatnam|Visakhapatnam| CC 6/2022 9 S " | B, 504, 188 |for 2 years or {07.09.2019.] 02.12.2019.| For Evidence. - 1 month
M.LA. 158/2019.
of IPC. fine or both
st Imprisonment
Metropolitan . Former | 04042009, | UiSec.171- : 5 s
30 |Visakhapatnam| Magistrate’s Cr. E r/w 511 of P 01.05.2009 | 02.09.2021 For Arguments - 2 months
35/2023 M.L.A. year, or fine
Court, No.133/2009 IPC.
: or both s
Anakapalli. ¢
U/Sec.143, Stay of all further
145, 341, proceedings
e 26.07.2014, | "W 1490f |\ iconment granted by
31 | Vizianagaram V'io‘z.ii.:.cél\rﬂa.ﬁ 29?2% 18 l\jltlfl;\gs Cr. IPC' and for 2 years or |29.08.2016 ngth: rgn;es d Honourab!g High Stayed -
e =81 No.241/2014. | Sec3() of | ge o both i Court in
- A.P. Town CRL.P.N0.396/201
Nuisance 9 on 01.10.2020.
Act 1889
o U/Sec.323, |Imprisonment
.| WAJ.F.CM., cC Sitting 25.07.2018. p Charges :
32 | West Godavari Eluru 07/2024 MLA 196/2018 504;, F?(():S of fFoI:‘ 2 );goc:; 28.01.2022. nidk Bt Summons Pending - 1 year




STAGE OF THE CASES PENDING AGAINST M.Ps./ M.L.As. AS ON 31.08.2024

STAGE OF PROCEEDINGS

Sl. Name of the Pre- Appearan e .| Discharge Sec.313
No. District Cogniz | Summons | ce of Furmshlln g Exa.ml- Petitions | Charges | Trial Args- | NBWa/ Stay Cr.P.f) o il (L
Mimii Secusad of Sureties | nation Pending ments | Bws Exai:)nr:nat ment
1 |Ananthapuramu E - - - i = 2 4 2 1 7
2 |[Kadapa - - - - - = - 1 - < 2
3 |East Godavari - - - - £ 2 - - - i 3
4 |Guntur - - - ~ E X L 1 L = 1
5 [Krishna - 1 - - - £ 3 1 2 = 10
6 |Kurnool - - - = = 1 2 . . e 1
7 [Nellore - - - - = - 1 1 = i 3
8 [Prakasam - E - - 3 £ = 1 - 2 1
9 |Visakhapatnam - - - - e 1 L . = A 2
10 |Vizianagaram - - - = g 5 5 1 2 . 1
11 |West Godavari - - - £ e - - 2 2 = 1
TOTAL - 1 0 - 0 4 4 10 2 1 32




